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CENTRRL ADMINISTRATIVE TRIBUNAL
CALCUTTA BENCH

m.A. 17 of 1997,
('0,A 1510 of 96)

present : HON'BLE DR, B,C. SARMA, ADMINISTRATIVE PEFBER,
HON'BLE MR, D. PURKAYASTHA, JUDICIAL MEPMBER,

RUMA PARBAT (Nee Guha)
vVrs, '

UNION OF INDIA & ORS, (E,Rly)

For applicant : Mr, B, Mukherjee, Counssl,

' For respondents : Mr, C. Samaddaf, Counsel,

/ .
He ard on : 20,2,98, Ordered on : 20,2,98,

B.C._S Tma, ?-\M.

1. ,  This M.A yss filed for amendment in the O,A No, 1510 of
1996, We find that that applxcatlon was withdnewn and in this
regard Dnder was passed by this Tribunal on 6, 11 1997 Gn that

date since M.,A was not 1xsted, no order ‘was passed regardlng .

disposal, Lﬂ////// : e
2. fordingly, M.A. hgs become infructuous and it is
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